
IN THE HIGH COURT OF MEGHALAYA 
SHILLONG

Statement shewing tile category wise & Bench arise number o f eases o f institution, 
DlspqaHl and Pendency In respect Of the High Court Cif Meghalaya 

W ,E,F,01.02,2017 TO 23*02,2017

SLNo Category u f Cases
Category o f  

Benches
Opening
Balance Institution Disposal

Pending as on 
28.03,3017

1
(R F A ) Regular Fir*t 

Appi'jil
S/B 7 l 6

D/B

a (M A F ) M lse Appeal rimil
S/B i i

D/ll

3
(R S A ) Regular Second 

Appeal
S/B 7 7
D/B

4
(C R P K 'iv il Revision 

1’ eddnn
S/B 3 1 _  5 .______ 2 34 _ .
n/B

5 Review  Petition
S/B 3 3
D/B i 1
F/B t 1

6
(W P C )W H l 

Petit iim£( C ivil}

S/B 443 in 2 2 449 ,
D/ll 49 i 6 _______as______
F/B 1 i

7 (CA>Corttpany Appeal
S/B 1 i
D/B

3
(C .F tn ) ('en ip jinv 

Petit Lon
S/B 4 1 4
D/B

9
(P IU P u B lic  interest 

Litigation

_ S/ B
LVB 16 i 1 lb
F/B 2 z

1 0 ( W A )W  rit Appeal
S/B
D/tt bb t . H

1
It

( Te st. t ""-Z3 sc )’Iest u m e n t ary 
C u t

S/B i i
iy/n

EZ (C on i Cnsv C )Conttm p 
Case C ivil

S/B . 19 z 1 20
1 i/H 1 1

*3
TK*P,(C ) Transfer 

Petition (rivil
S/B 2 1 I
D/B

14
{M A O M o to r  Accident 

Cl aim
S/B
D/B

IS {1 1 A ) income 1 nx Appeal
S/B
D/li

|6 (S A ) Second Appeal S/B
TVS

—

*7 (F A ) First Appeal S/B h h
D/B

i3 Arb itration  Petition S/B 2
3 s

D/B

(O l  A ) Crim inal Appeal
S/B S 5
D/li 12 13

ZD tCrl Rev Petn ) Crim inal 
Lev i si on Petition

S/B 5. _ 5
d /b

£1
(Crll Petn } Crim inal 

Petition
S/B 9 a 7
D/B

as
Contem pt C:Lse (ono- 

m o lo )lc rL o p < c )
S/B
D/B i I

23
Bail Application 

/Anticipatory BaiU 
&A/AB)

S/B G ft

D/B

144
(W *P .C rl) W r it  Petition  

(C rim ina l) (Habeas 
Corpus)

S/B

D/B ‘ 1 I

25
(T rp  PCrLl Transfer 
Pet i l i im (( 'ri m i na 1)

S/B 2 i t

D/B

£6
(C’ortl C u e  Crl) 

Contem pt 
Case (C rim ina l)

5/It

D/B

27 Arbitration Appeal
S/B
I>/B 1 r »

£3 Ejection 1’etilion
S/H
D/B

1

__________________
Company Application 

<C*Appln)
S/B

D/B

JO
First Appeal 1 from

Orders FAO)
S/B t i
D/B

1____________
TO TAL 700 4 * 44 7 °4

Non?:
1 WF<< | Ho. -H>I i\ 01 & transfer to Piyl̂ O fl twneb


